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Report o f Fuel Policy Committee
1334. SHRI VASANT SATHE:

SHRI ARVIND M. PATEL: 
SHRI D. B. CHANDRA 

GOWDA:
SHRI D. P. JADEJA;
SHRI R. V. SWAMINATHAN:

Will the Minister of ENERGY "be 
pleased to state:

(a) whether the Fuel Policy Com­
mittee has submitted its final report 
to Government;

(b) if so, the important ~ecom- 
mendations made by the Committee in 
general and subsidy element in parti­
cular; and

(c) the reaction of Government 
thereto and at what sta'ge of conside­
ration the report stands and the likely 
time involved in processing the report?

THE DEPUTY MINISTER IN THE 
MINISTRY OF ENERGY (PROF. 
SIDDHESHWAR PRASAD): (a) Yes, 
Sir.

(b) A list of important recommen­
dation is laid on the Table of the 
House. [Placed in Library. See No. 
LT-8518/,74].

(c) The report is being examine 
in consultation with the departm ent 
organisations concerned,




